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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.603 OF 2024 o N. /7}'%‘” Verize2s

News Item Titled “3{q W9 U REGE CARCIRASRIC Hd
9 éaaz ciet o M § ed”  appearing _in

chandaulisamachar.com dated 13.04.2024

STATUS REPORT ON BEHALF OF RESPONDENT NO.4
‘ DISTRICT MAGISTRATE CHANDAULI
I, Chandra Mohan Garg, aged 36 years, S/o Shri Om
Prakash Garg presently posted as District Magistrate,
Chandauli, UP do hereby solemnly affirm and state as

under:-

1 That the deponent, working in above capacity is fully
conversant with the facts and circumstances of the case as
such the deponent is competent to swear in the present
affidavit on behalf of respondent No.4 District Magistrate

Chandauli.

2. That in the aforesaid Original application which was
registered suo motu, this Hon’ble tribunal is considering
the issue of illegal mining in Chandauli District of Uttar

Pradesh. The aforesaid O.A. was listed before this Hon’ble

b -
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Tribunal on 10.10.2025 whereby this Hon’ble Tribunal had
directed the respondent no.4 District Magistrate Chandauli
to appear virtually on the next date of hearing and assist

the tribunal.

3. That in the checking conducted on 09.04.2024 in the
district, within the different areas of Kotwali Mughalsarai
vehicles involved in illegal mining/ transportation were
caught, details of which are (1) JCB Vehicle Chassis
No.HAR30YSSAZ8071312 (2) Sonalika Tractor- Chassis
No. HZQSG747835SN (3) Power track tractor chassis
No.T053679866HM 4 Tractor Chassis
No0.T053550541BK, D10683010, D10683041,
D104365108, D10926200 and within the area of police
station Kotwali Alinagar one tractor being (1) tractor
Chassis N0.102085508, D02085508 was caught and the
above vehicles involved in illegal mining /transportation
were handed over to concerned police stations. Photocopy

TNT N of letter dated 16.04.2024 sent by Sub Divisional

\N Magistrate Chandauli to District Magistrate Chandauli is
)

. annexed herewith and marked as ANNEXURE R-1 (pg.
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That the Mining Officer Chandauli vide its letter dated
29.12.2025 vide order dated 27.05.2024 passed by this
Hon’ble tribunal on above news article had informed to
Regional Officer Uttar Pradesh Pollution Control Board
that in the checking conducted on 09.04.2024 from various
area of Tehsil the wvehicles involved in illegal
mining/transportation were caught and handed over to
concerned police station, in regard to which for 4 vehicles
(1 JCB and 3 tractor) complaint has been filed in the court
of Chief Judicial Magistrate Chandauli the details of

vehicles are as follows:-

S1 | Vehicle No. Name of | Address of
No. vehicle owner | vehicle owner

1 T053679866HM | Shri Anil | R/o village
Kumar Yadav | Kunda  Khurd,
son of Shri|P.S. Mugalsarai
Lalman Tehsil Pt. Deen
Yadav Dayal Upadhaya
Nagar, District

Chandauli
2 |UP63AF9535 |[Smt. Manti|R/o village
Ch. No. | Devi wife of | Susmi, P.S.
HZQSG747835 | Shri Krishna | Chunar, District

SM Nanad Mirzapur

U~
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3. |UP67AF 2025 |Shri Santara|R/o village
Ch. No. | Devi W/o | Kunda  Khurd,
T053550541BK | Shri Lalman |P.S. Mugalsarai

Yadav Tehsil Pt. Deen

Dayal Upadhaya
Nagar, District

Chandauli
4. |UP67 AT 3483 |Shri Lalman | R/o village
HAR30YSSAZ | Yadav s/o | Kunda  Khurd,
8071312 Shri  Phool | P.S. Mugalsarai
Chandra Tehsil Pt. Deen

Dayal Upadhaya
Nagar, District
Chandauli

Photocopy of letter dated 29.12.2025 sent by Mining
Officer Chandauli to Regional Officer Uttar Pradesh

Pollution Control Board is annexed herewith and marked

as ANNEXURE R-2 (pg. No. to ).

5. That since the information about action taken against
above four vehicles were already filed before this Hon’ble

'?,L Tribunal but the information about remaining vehicles

P

2] !2‘4.”_" . ’ . . .
NET R were not available, hence the District Magistrate

.4 *
/ /Chandauli by its office memorandum dated 02.01.2026

/
OO e e
br . / had constituted 06 members committee in the

Ly~
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Chairmanship of Additional District Magistrate (Judicial)
Chaudauli for conducting inquiry in aforesaid case in
regard to remaining vehicles and submit its report within
03 working days to the district Magistrate Chandauli.
Photocopy of Office Memorandum dated 02.01.2026 is

annexed herewith and marked as ANNEXURE R-3 (pg.

No. to ).

That the above committee conducted physical inspection
of vehicles/tractors standing in concerned police stations
and during such inspection the vehicles which were found
standing in concerned police station (Mugalsarai) details
thereof were collected. Such details about the remaining 05
vehicles were forwarded by the Mining officer Chandauli
vide its letter dated 09.01.2026 to the Regional Officer

U.P. Pollution Control Board which are as follows:-

SI | Vehicle No. Name of | Address of

No. vehicle owner | vehicle owner

1. | WXTE3042714 | Vijendra R/o Village
1138 Yadav son of | Chaturbhujpur,
Registration No. | Lallu Yadav | Mugalsarai Distt.
UP 65CA 2066 Chandauli

2. | T052293846CG | Sikander R/o village

b
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Registration No. | Pratap Yadav | Saresar, Post
UP67X7756 s/o Shri | Alampur, Tehsil
Ganga Yadav | Sakaldiha,
District
Chandauli
3. | T53383268AG |Sunil Kumar |R/o village
Registration No. |Rai s/o Shri | Hinoli, P.S.
UP67X5457 Ram Chandra | Mugalsarai,
District
Chandauli
4. | RFBH02657 Shri Jiut son | R/o 147
Registration of Shri | Bahadurpur, P.S.
No.UP67N0467 | Ramdhari Mugalsarai,
District
Chandauli
5. | UP67AF 6264 |Shri Rakesh|R/o village
CH No. | son of | Barhuli Janso Ki
AA2061514641 | Pyarelal Madai, District
Chandauli

ANNEXURE R-4 (pg. No.

to ).

Xhotocopy of letter dated 09.01.2026 sent by Mining

fficer Chandauli to Regional Officer U.P. Pollution

)
//; % Control Board is annexed herewith and marked as

That the above committee vide its letter dated 10.01.202 6

had informed to the District Magistrate about the details of

aforesai

d vehicles collected during physical inspection of

b,
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vehicles standing in concerned police station. Photocopy
of letter dated 10.01.2026 sent by the above committee to
the District Magistrate Chandauli is annexed herewith and

marked as ANNEXURE R-5 (pg. No. to ).

8.  That apart from above the District Administration is taking
all necessary steps to prevent illegal mining/transportation
in the district so that effective control could be imposed on
illegal mining in the district. It is therefore most
respectfully prayed that this Hon’ble Tribunal may be
pleased to take on record the aforesaid status report on
behalf of answering respondent and pass such other and
further orders as this Hon’ble Tribunal may deem fit and

proper in the interest of justice.

9. That the facts stated in the above affidavit are true and
correct as per my personal knowledge and belief. No part
f same is false and nothing material has been concealed

therefrom. V

Deponent

~—-—"VERIFICATION:-
Verified at New Delhi this the day of January, 2026 that

the contents of above affidavit are based on information derived

from official record hence, the same are true and correct as per

\
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my knowledge and belief, no part of it is false and nothing

material has been concealed therefrom. W

Deponent

Filed by:

W

Mukesh Verma, Adv.

Chamber No. 50, Supreme Court of
India, New Delhi

9810108098
Email Id. mvermadv@gmail.com
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